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New Delhi this the fVT day of September, 1999;^^^.

OA 75A/99

1 .

Hon ble Shri S.R. Adige, Vice Chairman (A)
Hen ble Shri Kuldip Singh, Member (J)

Smt, Vijay Kumafii W/o Sh. M.K. Sliarmat->v
r/o WZ-1326,Nangal Raya, Near Janakpurl^
0 Block, New Delhi.

Mr. Mohit Munjal s/o Sh.S, P.Munjalj
r/o 2/1AA,Gefta Colony,
Delhi.

3. Mr. Anil Kumar i
r/o H-6, Radheypur
Delhi.

A. Ms Usha d/o late Shri
r/o 1 168. Gulabi- Bagh

5.

6.

■••sanL'
t. -Ez:

•• 1^5;-

:fx. >..

Ms Sonia Dawar _d/o Sh. V.K. OaWar-i
r/o No. A, Malka Ganj, -
Delhi.

Ms Kusum Lata d/o Balbir Singh,
r/o C-A1, Karampura, New Delhi.

7. Ms Neeraj Malik w/o Shri R.P. Malik,
r/o WZ 659, Sadh Nagar,
Palam Colony, NewDelhi.

C->Tr.'.JT^' - .-• - - '■

8. Ms Mamta Vashishat d/o Shri T.R. Vashishat,
r/o 2A-A. Laxmi Garden, ^,y-
Nazafgarh, New Delhi.

■  ' T--'-

s  Il;-(i
■■ ' ■•'i .Vjrr"r

9. Shri Raj Singh s/o. Shri Gian'Chahd. ■ ?

0-
r/o A5, Chirag Delhi,
New Del hi - 17.

10. Shri Rakesh Sharma s/o Shri 'J.LyShartna,
r/o AAA Chirag Delhi, ■ " 1
New Delhi - 1 7.'■ ;

_.. .J-.' ■-

1 1 . Ms Mukesh Dahya w/o Sh. Lokender Singh,
r/o D-5, SatyaWati Nagar,

-li-

Delhi. . .. ,Applicants

®^lcl2r '4-.-C'Jii ■ "7-* -ft.

K- - .'1 GoVt. of N.C.T. of Delhi

.-I''

IT

The Director
Old Secreta
Delhi.

,r.;sSfO?.?2£S.r'.;^
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B/r, d/0 Sh. Dheramvir
cK kV ®'" '*°-^' Blhsri Colony.Shahdara, Delhi-32.

'Ct.. tv^.'

^fiV- . » ^1
te?

P/A 0 , ffeiDinesh Saini»
^ Kabul Lines,~

Delhi'-Cantt.

?''^'-l-«"' »^V-t rt V

'p:.TllT^-^i\-\ :t4

^Oelhi-^asvi^^ .

'«-«'/ri

H5n'^■j<^

m
^Skjis^&rmmL ■■?- ,m

'^■p/S^rK s/o Mr. M.S.Hassan,-..iR/o ■ Ghafoor Nagar^ -'
Delhl^ZS. .;:.

. .-li-rj 3 • • A ■ • " ' . • V v -

|.^^5^_MQbc!,^.:Atriq Khan s/o Mr. Akbar Ali Khan.
Fazal Enclave.

>:vH-i?Jamia:NagQr. Delhi-25. ̂ --

-  R/A a/5?p^L w/o Sh. Dinesh Kumar.'—-^^.^:^.;-:jr^Ji/o A/56B ,Phas6-II Ashok Vihar.
ir DelhirSZi^

||#fe;sSl|sv Maduia Gupta .d/o Shri D.V.Gupta,
'.R/o l^-D/E Cha j jupurlColony
tBaburpur Shahdarav
:De.lhir32. .

An3u Bajaj d/o Shri C.B. Bajaj.
R/p dVII A/15A J

d!
anaK Puri

.NaW'Drehi-58.

San jay Kumar s/o Gajraj Singh
.R/o 255 Pitampura Village.
Delhi-34. :

S!' B.K.Sharma.
New DelhT Railway Colony.
dV Aggarwal w/o Sh. Rajesh Aggarwal.R/o 1076, Maruti Vihar,
Chakarpur, Gurgaon.

Ms. Mamta Saroha w/o Sh. Rajiv Kumar.
R/o B-7 Krishi Vihar.
New Delhi-48.

^s. Satya Sharma w/o Shri Deepak Sharma.
R/o F-16. Ward-I. Mehrauli.
New Delhi-30.

. . . . Applicants

Versus

|p6vernment;of NCI of Delhi
of Education. DelhiSeoretariat,

fefciP®;i.hi.4^~' '
. .Respondents

Sy ' rit ••
»■--

VtwSsdj*^ ■ :7.- . T-H • -■ ■
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Mrs, Meeria Arora w/o Shri
R/o 1959 Outrerp L iries,
Kingsway Camp, Delhi.

Ved Parkash»

.^Sc' ■ . s

S^flSiS

V • .

"  ■ ; -ISS"

i  . . . Appliearit
'-;X'.

Versus

Government":^ NbT
through its Chief SecreiVry^:
5, Sham Nath Marg.
De 1 h i ,

■ifer . , ■ r.. IJ'.i' -J-i

Director of Education,
Govt, of NOT Delhi,
5, Sham Nath Marg,
Delhi-54.

OA 894 of 1999

1

5.

6.

7.

8.

9.

1 1

u

Ms. ShallU Gupta w/o „.
R/o 460/B Azadpur, Delhiihi-33r

Ms. Munni Gupta w/o Sh. Rewati Ramah,
R/o J-80/6 Pandav Nagar, ^
"  Mother Diary,0pp.
Delhi-92

Anil Kumar s/_ ,
R/o 882-A, Lampur Road,-^-
Banker. Delhi . •(■ >-■ •'iAc-*

Ms. Seema Garg d/o Shri V.P. ■Garg.o '
R/o D-32, R.P. Road. .-x&., _ iZ'. : '
Adarsh Nagar, Extension, h .
Delhi-33. •■' ' •"'

r-Z-.lJ'r

£:-27^i53-ix?:^,-x;4|a
^.-V: • f ^^'•-3-^-

Ms. Sudesh w/o Sh. C.M.Arya,
R/o G-21/86-87 Sector VII,
Rohini, Delhi-85.

Ms. Amisha Mitra w/o Sh
R/o 16^ Tarur Enclave,
Pitampura, Delhi,

Yogesh Mitra,

'-r..-. -fj ••

. Vr-: • 1

■ .• - . -X'' _ .-S^'

Ms Gurvinder Jeet Kaur
R/o 67-B, New Township Badarpur,
New Delhi-AA.

Ms, Neeta Pant w/o Sh. Anil Rant
R/o BG-5A/.1AD
New Delhi.

Paschim Vihar, ' j5-7 'A '^.i.. i""f:*. f I

Mahendra Nath Jha s/o Shri: B.D. Jha.
R/o B-A78 Tlmarpur Delhi Admh. FiatSi
Delhi-5A.

'  -
'  - V i '• V- - " "••• "»••

'  - Tr^l:--•■ «s

Ms. Dinesh ■ Klima. >.
R/o D-1 01 ;-LVadanaga
Delhi-42.

Ms. Lathesh W/o Sh. Sa'n'H
R/o Village I P
Delhi-81. »

jI'E

., 1

pbtSw

~p4Stsi!a

■«=:

zJ^^■
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Yunus Khan s/o Sh. Nanneyltkhan)
-~ 'h' T • - : - .....

"'. ,». I~-' n?»X;

R/oK-64Abul Fa2al Enclave, /^l
New Delhi-25. " ; ; /'y^\ /. -

13, Ms. Jyoti Rawat d/o Sh. B.S.Rawat,
R/o G-7/29A Sector-16,
Rohini, D©lhi-85.

, ; ̂ .pLr. issiJ: '^sy:

Manish Kumah Bansal s
R/o C-450 Saraswati
Delhi-3'i,

15. Surender Kumar s/o Sh. Raghunath,
R/o 555 Gulabi Bagh, u;
Delhi-7.

16. Ms, Monika Mukhya d/o Sh." T._C. ' Mukhya
R/o 1216-A Rahi Bagh
Delhi-3A.

v: ,5 17. Ms. Suman Nagpal w,«
i'. . / R/o 2^-110 West Pate

New Delhl-8. ■

'' «e '.18 . Ms. Vidisha Sharma W/d'^hfsfAk^sh Vasf
R/o A-107 : Shankar GAr^eM

19. Ms.
R/o

New Delhli^lS.

Shalimar Bagh,
New DelhiV

20. Ms. Saroj Bhatia s/o Sh,'Goklil Chahdi
R/o 1 IA-E, St, NOiI t . '
East Moti Bagh,
Sarai Rohilla,
New Delhi-7.

,  ■ Go k a 1 Chah d i j

^

Ms

R/
Delhi.

22. Ms. Rashmi w/o Shri. A/K;i"31§hartna,
R/o 591/3 Mehi
New Delhi-30.

23. Ms. Viitllesh w/o Sh, - B^lfl^Fwi,
R/o 86/3, Sector-I, Piishp ViHah,
New Delhi. •■ - ../• '

2A. Ms
R/o

Sushma Chaushan 6/6 Bhri'"Laiia^hasfiil^|?^?x '-^
97-D, .Sector-IV»" B.'l<tS.->Margr?

NewDelhi-1. • ■ ^

25. Sh. Vinod Bharti s/o Sh. Devi bass, . - y ■
r.n/i r-i. 11 _ , ' nLi. £-.xSr;''-

:  •S'^ H&'

■ -

.1 "J. :2>



Versus

I

Government of ncT of Delhi
Through: The Director of Education. Delhi,
Old Secretariat, Delhi,

"y
^41:!

■R

t3«"

801/go

;i
\i' ' ■■'

V '■

E-

^  ■
h.

r>—S

k  •

Mrs. Adarsh Shafma w/o Shffi B.L
R/o E-151-E Ashok Viher,' f>hase-I
Delhi

Shar

•  • Res Don deh

-52,

Versus

The Government of NCT of Delhi through
the Director of Education, Delhi Admn.
Old SEcretariat, Delhi.

OA 95S/qq

Ms, Bhawna Munjal
K-231-32 Jahangir Puri,
New Delhi.e

r-.- --KiT-

ifW '-US

-Mr;/ ■»<5,,f:«L5£r-^ < S'

fci« h rt H.„ -1. .f?esdcifial

vSr.i-frbiir
>•£

Versus

... . Applicant

Government of NCT of Delhi-- ..iiv--
The Principal Secretary (E^uoi'll
Old Secretariat,
Delhi.

onTi
.c.fc'TAe.' i'--.

Director of Education,
Directorate of Educatioin,
Govt. of NCT of Delhi,
Old Secretariat
Delhi.

•  "/£'! . VV?---TlS'T?hrT .r-r3^

Dy. Director of Education,
District North West,
Hakikat Nagar,
New Delhi. . .Respondents

OA H I 5 / 9 9 •  ."J

Mrs. Dimple Anand d/o Sh. Shyam Lai Anand;.
School G.G.S.C. , S.U. Block. ■ -
Pitampdra, Delhi.

-V^'i ■

. . .Applicant

Versus ■ ■vj;;- -. -■ "5i .

Government of NCT
The Director of E
Old Secretariat,
Delhi-5A.

Delhi through
ducation. Directorate of Education,

-■ .fc^ -

. . .Respondents

,  r'' ■

OA 1318/99
I? W#rjC4lf4'i|.

Ms. Meenakshi d/o
;,R/o.WE-626 Nangal
>lew Delhi.

Shri Otn 'Prakash
Raya,^:^a.,

Versus

Uiiit;

■V - V >•:
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1 . Govt. of NOT of Delhi through
Oirector Education
(Old Secretariate),
Delhi. 1

rs, ..Ci^

2. Deputy Director of Education,
District South, Defence Colony,

swit^-^ss^

New Del hi.

OA 1031 of 1999

.  . .Respondents

Smt. Pushp Lata w/o Sh. Yogesh Kumar,
R/o U-134 Vi-jay Nagar, Lampur Road,
Narela, Delhi-'^O.e :4, .,.Appii6ant||::^i^^

/  ■ X ■ X " :-■ fS;.rs

Versus

1 . Government of NOT of Delhi through
its Chief Secretary, , <;
5, Shamnath Marg Delhi.

2. Director of Education,
Directorate of Education,
Old Sectt. , Delhi.

■ ■■?£•-
;^v5-' . ■/(irvL .*.• . T^lsJ

3. Deputy Director of Education
(North-West District)
Hakikat Nagar, Delhi.

.U-" --a.w 7,- '--i^ p'lX' ..K'
a. I -i.

■'-f"rx-j;.v.:v

.  , - -■i'

- ■ ■,.!iv;i^..'.. --i. .4. Principal,
Sarvodaya Kanya Vidayalaya,
Bakhtawarpur, Dellhi.

• -■ • 4 Vri-^
r  . , 4 . f?espondents -

OA 787/99

Miss Mamta Ahuja
Ex. TGT Delhi Admn.
R/o J-n/71A, Rajouri Garden,
New Delhi.

..' ■'' J-''^ :■■"■''-'il'}"'
f;'"'

4  4 J A0|ii 1 ban

Versus

I. Govt. of NCt of Delhi, X"
through its Chief Secretary,;7X'
5, Shamnath Marg, Delhii X-4-iX

-li,'»r,- >-rL. . I- ?i-, '^'r

T--'

2. Director of Education,
Old Sectt. , Govt. of NCT of Gfelhii
Alipur Road, Delhi. 4  i .

OA 998/99

1. -

Respondents■
,  . -

Rajesh Khaneja s/o
r/o 5D, Ravi ApiJts
Vikaspuri, Delhi.

!']■:

2. Bimla d/o KSihan Singh,
r/o F-10B/1f Sadh Nagar
New Delhi. ':.

'  ;
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10,

1 1 .

12,

13,

1^,

15.

1  ,

'  ■ ;-- -- ■'■ .■■- !-■•-;vJ?- '-i 2 --C8 -tV-■ r. ; iJ

Shashi Gangwar d/o R.S. Gangwar,
r/o 85. Sahyog Appt, ,Mayur Vihar
Delhi,

■^CrV'SiV

■H;:k '.Sr j

Ruchi Jain d/o K,S, Jain,
r/o A-A-59, Sector '6
Rohini»:^Deih,li . ^ . i' =

r/oM-lAB Meterological Complex,
Lodhi Road, New Delhi,

..k: rc-'A.-*-1--"r: ,C r->-
■ "it

Net Ram s/o Bans! Lai,
r/o K-386, Mangolpuri,
Delh i.

Anju Bala w/o Raj Kumarj^thl
r/o A-55, Gulab Bagh
Uttam Nagar, New Delhi

Mamta Saihi d/o S
r/o A-2297 New Ra
Near Satyam Cinema

VandanarGarg w/o Diwakalj
r/o 1/22579,: Chiran.j^||lfi
Sadar Bazar, Delhi Cahtt
New Delhi.

Kukhtar All s/o Faujdar Al.i',^
r/.o E-52, Jamia Nagar, "New "Delhi,

•-•9fc r^-!
.."■rc-

Khuwaid-ur-Rehman Khan = ■- • '
s/o Mufeez-ur-Rehman, " 11 'i
r/o 2C Gafoor Nagar, Jamia Nagar,"
New Delhi,

' t'X rr'^i 1'

Sushila Devi d/o Rameshwar Dayal Sehrawati
r/o B-6/31-32, Sector ho, 7,
Rohini Delhi, - ..i.

■'•-■■rV'
—

'-H:-

^ ■",'iV-iX X: -** ■■

Sonika Dadani d/o Ramesh bddahi,
r/o 128B, Sunlight ColonVj
Ashram, DDA Flats, New"Delhi

' TV

Dinesh Kumar s/o VijendeP kum'Sti
r/ol 7/17, Vudhishter Galii 111 .
Vishwas Nagar, Shahdara,- -Dalhrf .;•

iiXX.

Samina Begum d/o Syed Hiissaih,
r/o 192/2A Zakir Nagar, NeW Delhii

i^r*'
~

:.'■ . i 'A n h 1'. '^X;£:
•i-itf'k';.?..- ,' .-■••4;. a '-ic

.  jX.""

Versus

Govt, of NCT of Delhi
through Director
Directorate of EdLioatloh
Delhi
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Miss Shalu Sharmad/o B.D.Sharmat
r/o 1/772, Rishi Nagar,
Shokur Pur, Delhi.

Miss Geeta Bhardwaj d/o Chatrp^lf
r/o A-S6, New Friends Colony,^^-^'^' -
Mundka. Delhi. " '

Miss Rakhi d/o Yoginder Nathvaid,
r/o 21/65, Old Rajinder Nagar,
New Delhi.

Mrs. Manju Rani Sharma w/o Ram Dhan Sharma,
r/o 10196/3, Jhandewaca Mandir',
Paharganj, New Delhi.

Miss Asha K.ukari d/o Harish CHMhder,
r/o J-I9/A, Ramesh Nagar, \fr
New Delhi,

Mrs. Usha Kumari w/o Harish Chandehj
r/o J-19/A, Ramesh Nagar,
New Delhi. - - -

Mrs. Shakila W/6 Naveen
r/ol B-78, Sharda Purl,

w

New Delhi.

Mrs. Savita DUa W/o Mr. Sah^e^t'rBJar^.:-
r/o 28A, Kalkaji, New Delhi, ,

Sonia Mehandiratta w/o
r/o A-2/32, Rajouri Garden
New Delhi.

&s

Vinod MfeHahdihS'^g|pfe?P&^
den,

'  I-: ■ --

\

r- ̂ ■

-r.

:.47frh.;

Reena Malawliya W/o H. L. Malwli^fai
r/o 98, Prerngali No. I,
Kotla Mubarikpur.

Mukesh Sikngh Rawat,
s/o Man Singh Rawat,
r/o 8.No. 7, Q.No. 4,
Type-Ill, CRPF Jharoda Kalah,
New Delhi,

Anupam d/o .loginder Kumar ,
r/o N-556, Sector 9, '
R.K.Puram, NeW.Delhi. . -

'  ■ 5

Pratibha Chahard/o Sher Singh bh'ahar,
r/o Type III/40, North West,
Moti Bagh, New Delhi.

Jay Krishna Jha s/o S.Mahanth,Jha,
r/oShri Lai Bahadur S.S.VI, , '
Dyapitha, Katwaria Saria, ^
H.S.R. No. 33, New Delhi

*  ■ - ^ -T.
Raj Rani Dua d/o Ishwar Dult DUd,
r/o 49/3B, Sector - II,
DIZ, Area. NeW Delhi. , J

- \£.

« a , •»'
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? 8.

19.

20.

21

22.

I

R u c tt i r 3 J o s i" i d / o D. C. J o s h i.
!'/o ^9/3E', Sector -II.
D. I.Z..Ares. New Delhi .

M&nju Shsrms w/o .Ashok KUrnsr Mudgal.
-r/o 57, Vishal Colony., Si, -
Nai Basti., Nangloi >Wew Oeltii..

Indu Chowdhary d/o C.m. Chowdhary.
TGI (HindiO. G.B.SS5, U Block,
Mangol pur i .

Veena Rani r/o Vasant. Kunj, New Delhi.

Daruhshan Khan s/o Mr. -Salamat Khan.
Asstt. Teacher, RVS, R.,K. Puram,
Sector II, New Delhi.

Miss Meenu Bhagat d/o C.L, Bhagat,
r/o A-22, M.I.T. Flats, Phase-I,
Katwaria Sarai, New Delhi.

Shreesht Ku.mar Jha s/o Yog Narayan Jha,
r/o Sanskrit Vidyapeeth, New Delhi.

V

Rajni d/o Milkhi Ram,
r/o H.No. 30, Sawan Park,
.Ashok Vihar-III, Delhi. .  i .Appl icants

Versus

Govt. of N.C.T: ol Delhi through

Secretary Education,

Govt. of N.C.T. of Delhi,
Old Secretariat, Delhi.

D i r e c t o r o + Education.
GoV t. of N.C.T. of De1h i,
Old Secretariat, Delhi. Ces pendents

OA 131 6.''9 9

4.

5.

Ms. Mukesli Kumar i d/o Shri J.N.Sharrn:
r/o V-185/5. .Arvind Nagai ,
Ghonda , Del li i .

Ms Raju Mclhotra d/o D.L,Malhotra,
r/o 03A/1OIC,Janakpuri,
New Delhi.

Ms Monida Wadhwan d/o R.K, Wadhawan,
r/o 190, Rameshwar Nagar,St.No. 5,
Ayadpur, Delhi,

Ms Hemanti w/o Pradeep Kumar,
r/o B-7, Ayur Vigyan Nagar,
Delhi,

Ms Anjana Gauba w/o C.S.Gauba,
r/o 18-C, MU Block, Pitampura,
Delhi. _
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-yiU.
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6. Ms HsfT'lsts w/o Vidy? ?3C8r^
r/o W? — A3E. PossiriQipur .
Janakpuri, New Delhi.

Ms Rajwanti w/o Me^l .'' SiLS'^h,
r/o MIG 192, 'pk> .a. 3,
;Sector 8» fRohijii^-. Oelhi* si-

r./o~B-?24, Jahangi r pur 1,
Delhi

10.

,  Dinesh Kumar Jha s/oH.B.Jha»
r/o 193E.. Sector IV,
Pushp Vihar^ New Delhi.

Ms Sumal .Lata d/o K.S. Bhardwaj^
..-f./o village Mubarakpur Dabas,

P.O. Ramikheda, Delhi. .... Applicants

versus

J

,Govt. of NCT of Delhi through

1:

O.A 10?0/Qg

1  .

- ^

....Jh.e_Director of Education,
0:ld..,Sectt. Delhi.

Smt. Meena Kumari,
TGT (N i Sci enee 1,
G.B.SSS K-II, Mangel Puri,
Delhi.

Smt. Savita Dabas

TGT(N.Sc i ence 1, SKV.Mu sdka,
Delhi. ' ~

Smt. Sunita Tyagi,
TGT (Hindi),SKV, Mundka.
Delhi.

.  . Respondents

Miss Anju Arya,
TGT (Maths), SKV, Railway Golony,
Tughlakabad, Delhi.

V e!' s u. s

Govt. of NCT of Delhi iT':rough
Seer e ta r y,

5, Shamnath Maro. noi

director of Education.

Directorate' of Educatic;,
Govt. of NCT of Delhi,
5, Shamnath Marg, Delhi.

-^e.nutv Director,. ,,
Directorate of Education.

,£ovt..jDf NCT_of Delhi,
5,.Shamnath Marg, Delhi.

.Apn] iQQn ts

. 7.Respondents
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5.
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1.

8.

I I

"/J.Sukhbir Singh Dags-
tew Delhi

'^■anna Sharma o'/o N. R, sh^rm.--,:  ; o B-t?Oi Derawa] Nag=»r
^PP; ̂ Mo_d|l. Tw "'

>

- ; .

' Th- -=.-
■H

^Ka i-i
poor

Rervii ^ctj.a-:Kapopr^^or, o C-S/19i ,A Lawerence Rri?.rf
D? i h 1 .

Ms Oeeta Devi w/.o Surender kaushik

Ms Anita Sethi w/o Sandeep Sethi,
Neroe'lhi.''""

Daryaganj. Delhi.

-I;®!;'"® "■'° Agnihotri._.- 132. Vidya Vihar. Sector Q,
Rohini. Delhi. '

Ms Dimple P.rasad w/o AshoR p.";:.^=.c!
r/o 18. Gengotri Appt. , F-Blocr~'
/ikaspuri. Delhi. -

Applicants

Vers us

1

Sovt, of NCT of Delhi through
The Director Education,
Old Secretariat. Delhi.'

OA

( ,

1 P 3 3 / Q Q

Sunil Gaur s/o Shri j.s. Gaur
r/e U i!i6, Gautam Colrmv
M&rela Delhi.

i  Seema Mann d/o Shri V.P.Ma on.
f/o A 20, Kewal Park Evtn
Delhi. • '

Respenden ts

.Applicants

3.

Ver sus

Government of NCT of Delhi though
Its Chief Secretary, ^
5. Shamnath Marg Delhi.

Director of Education,
Directorate of Education.
Old Sectt. . Delhi,

Deputy Director of Education
(North West District!

iHakikat Nagar. Delhi.
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Principal,
Sarvodaye Kanya Vidayalaya
Kutub Garh,Delhi - 39.

' ̂ =vlls -••iG '*

-p.

m

»:s -;.W

. "Ms Neena Mittal w/o D.K" Mit'fai,
R/o 3D?, Ariupam Apartments,
East of Arjun Nagar^ Shahdara
Delhi.

¥S-:' ■■'■■

Ms Sadhna Sharma w/o H.C< Sharma,
r/o 2^, Vijay Block,
La.xmi Nagar, Delhi, -

3, Ms Geeta w/o Pawan Kumar>
r/o BE 22, Shalimar Bagh (West),
Delhi.

Raghvendra Prapanna s/o Awad Kishore Mishra,
r/o 239, Bharat Nagar, Delhi.

5. -Ms Ranjana Rani Bhardwaj w/o Shyam Sunder,
r/o 122-A/10, Gautam Nagar, New Delhi,

6. Ms .Alka Dayal d/o Padam Dayal,
r/o C 11/159, West Enclave,
Pitampura, Delhi,

Ms Kamlesh Sharma w/o Rajesh Verma,
r/o H-36?, Nanakpura, New Delhi.

8. Ms Umesh Lata d/o R.R.Aggarwa1,
r/o 256-B, St. No. 2, Bhola Nath Nagar,
Shahdara, Delhi.

q. Ms Rajni Kumara w/o Sh. Vikas Ku.mara,
r/o II-G-?2j Lajpat Nagar - II,
New Delhi.

1 n Ms Harmeet Kaur w/o Bhupinder Singh,
r/o 2024; Gulabi Bagh,
Delhi. . . . . Applicants

versus

Govt. of N.C.T. Delhi through

The Director of Education, Delhi.
Old Secretarriat, Delhi. . . . . Respondents

OA 81 1 / 99

1  , Smt. Parveen Bhardwaj,
r/o 339, VPO Nangal Thakran, Delhi.

2.

-3. ,

Smt. Babita Sharma,
r/o 231, Katewara, Delhi.

fr-

^Km Savita d/o Sh. Mahavir Singh,
495,_ Karoardi Nagar, Delhi. Applicants

.J/ejsstis_
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Government of NCT of Delhi through
its Chief Secretary.

5, Shamnetr: warg Delhi.

Director of Educationr il"
Directorate of Educatioft;
Old Sectt.. Delhi.

0

Deputy Director of Education
(North West District)

Hakikat Nagar, Delhi.

1.

3.

5.

Ms Hem Lata Jain d/o Sh. J.B.Jain,
r/o 29-30, Sector 6, Rohini,Delhi.

Renu Singhal d/o Shri S.K.Singhal,
r/o 120. Bahubali Enclave, Delhi.

Alka Narula d/o Shri Ajit Kumar Narula,
r/o 26, Netaji Subhash Marg, Darya Ganj,
New Delhi.

Shri Satish Kumar Yadav s/o Sh. Attar Singh Yadav
r/o H.No. 9A/2, Gali No. 1A, Libaspur, Saraaipur,Delhi,

Sadhna Mehra d/o Sh. M.M.Anand,
r/o -4/32^, B.holanath Nagar, Shahdara,
Delhi.

6.

8.

Sapna Jain d/o Shri S.P.Jain,
r/o X,''2362. Gali No. )!, Raghubirpura-II,
Gandhi Naga'-, Delhi.

Rajni Saini d/o Shri R.S. Saini,
r/o A-1/266-.A, Uttam Nagar, New Delhi.

Poonam Tanwar w/o Sh.Yogesh Verma,
r/o RZ-A2, B Block, Kailashpuri.
New Del hi.

10.

Mamta Yadav w/o Sh. Munish Yadav,
r/o 3173, Barwala Chowk,
Pahdf i Dhirej, Delhi.

Kamlesh Devi d/o Sube Singh,
r/o village & PC Majra Dabas,
Delhi. .Applicants

Versus

Govt. of NCT of Delhi through

The Director of Education, Delhi,
Directorate of Education,
Old Secretariat, Delhi.

.... Respondents
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6.

8.

»n

i'fl; DS'Vi d/C 5h. F'Sf!! ChafiCrr'
^/o WZ 6 3^-A, fl&di Pur. Village New Delhi.

Jauat Ram s/o Sh. I^araln Dutt»
r/o F-60. Bau Nagar.New Delhi.

L'rni Rani d/c ?h. Durga Singh,
r  ~ Kfissle .«.par tnier.'t?.
Gegan Viher E.ytn. Delhi.

Sunite Bhambaui w/o Rejiv phambaui,
d/o L-1/175-B, DDA Flats, Kalkaji,
New Delhi.

Sandeep Kumar s/o Sh. O.M. Sharma,
r/o B-639, Sudershay Park. New Delhi.

Geeta Rani w/o Rahul Kumar Singh,
r/o E-599,West Vinod Nager, Gali No. 10,
New Delhi.

Neeraj d/o Shri B.D.Sharma,
r/o House No. A13, Sector 9 R.K.Puram,
New Delhi.

Shalini w/o Sanjeev .Aggarwal.
r/o C-3/22, Janakpuri, New Delhi.

mna Prakash d/o Shri Ra.naaswamy,
r/o C-2/78. DDA Flats. Kalkeji, New Delhi.

Kusumlata d/o Shri Manwar Singh,
r/o RZ 726/A, Puran Negar, Palam Colony,
New Delhi.

J

I ̂

J a

11. Kailash Vatj w/o Munesh K.uma!",
r/o T-A98/C, Kotla Mubarikpur^
Gurudwara Road, Kherpur, Ne* Delhi.

1a. Sumeet Kaur w/o Sh. Marpreeh Singli
r/o 17/9, Punjabi Bagh, New Delhi.'

'.Tarvinder Kaur w/o Chanpree*. Singh,
r/o A-2/126, Janak Puri, New Delhi!

Sunita Sharma
W/o Shri Joginder Sharma
F/o 2/152 Subash Nagar,
New Delhi.

'S. Sonia Goyal
D/o Shri R.K. Gupta
P/o BA-12A.A Janakpuri, New Delhi.

16. Seems Arora
D/o S.C. Arora
R/o L-52 Sarojininagar.
New Delhi,

17. Sunita Vasishtha
W/o R.s. Vasishtha
R/o WZ-32 Shadhipur,
New Delhi.

m-
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18. N i d h i D 3 n 0

D/o i Lajoat Rai Dang
R/c 56 9.-'?, Subash N?=>Q3''

1 9. Suni te -Sa.i ni

Shri ̂ am Gopal .
_IZ3^ 8 ._3'ha haSi'a r _

20. M^^enabshi wudqal
D/(.. Sr.--i M.P. .Muddgal
R/o -Dt , No. 3. ,
Durgapuri Shahdara, Delhi.

21. Kuml.um

.  W/o Shri R.S. Gupta
~  R/o s/ 895 Di Mehrauli,

New Delhi.

.  ... , 22., _.Babita Bhardwaj
—- —D/o Shri S.C. Bhardwaj -

,_v R/o .A.-16 Chatterpur Enclave^ Phase-II Maidangarhi,
New Delhi.

23. Kusum Devi

Mukesh .Kumar

;. -./ R/o .A-40 Rama Park.»
New Delhi. '

24. .Anees Ahmad

S/o Mr. Ataullah _
R/o .A-24 Gali No. 1 ,
Ganga Vihar,
De1h i-9 4.

2 5. B h i m 0 u 11 B1"! a 11

S/o H' . P. D. Bhatt
P/o 42/12 -Sector—I .i^ushD Vihar". New Delhi

26. .Aashu .kaushik d/o Jagdish Chand Kaushif:
p/o 548 Village and Post Ottice Bawana

2?. Poonac: Sha' ma w/o -Shri Rajeev Brardwai
R/o N-3 Police Lines Kingswav CamPj Delhi. . . ..Applicants

V e r s u.'

Government of NOTD through
Director of Education,

Directorate of Education,
Old Secretariat,
Delhi. . . Res ndents

OA fi ^n./QQ

1
•"i SiS Sunita Devi d/o Raghubir Singh,
r/o 12, Kavita Colony, Nangloi,DeIhi.

2  Poonam Sharma w/oSh. Rakesh Sharma,
Flat No. 330, Block D-7 Sector 6,

_.Rohini,, Delhi.

3. 'K.umar"31'Q.in.„sy_g_S.!x.^J3 La.l Jain,,._.
r/o C6/9, Yamuna vihar, Delhi. . ......ri,.
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5.

■'3^

C.

n.

^■

10.

ll-

(z.

/i.

/i,.

IS.

n.

n.

w-iss "-eena Bora d/o i ?^yrTi=.r, c;ip^-
r/o Q.No. 656, Type-i, Qlm a5^^:.-..:.h
0®Ih i, - - ■ • .

Mrs^ Piro,y vadav d/o Sh. Tulsi Ran, Yadav-
h i; Np^ i,

-Wrs. Sunrign Grover w/o Sanliv Gmver
r/o House No. BA-69. Shalirnar Bagh, Delhi ,
Miss Rachna Sabbarwal d/o Sh. K. K. Sabbarw®! .
r,c House No. 36, Sanskrit Nagar S®^tor 14'
Blot .No. 3, Rohini, Delhi ^

r?,; Aggarwal d/o Sh.Sushil Aggarwal, ■
Delhi ' Street, Panjabi Pathak, BaUimaran,
Samar Jehan d/o S.Tanwi Ahmed,
Delh!"' ' Street. Panjabi Pathak. Ballimaran,
Raj Kamal s/oRam Ph.al Singh,
r/o P-]2, Jyt)ti Colony, Loni Road,
Street No, 8, Shahdara, Delhi,

Archane Singh d/o Sh. S, P, Singh,
r/o 0-703, Saraswati Vihar
Delhi,

Mrs, Shakuntla Yadav w/o Mr. Sunder Singh Yadav
r/o H.No. 28. Village Saidulajaib, PO Mchraiji i
New Delhi, du.._.

Vanita Kumari d/o Ram Kishsn,
r/o !?c'. Pocket A-3, Sectof 5. Roi^ini
New De1h i. '

Mrs, rawan Lata Joshi w/o Sushil Kumar Joshi,
r/o B-2.A/6 2, Janakpuri, New Delhi,.

Shcibc,'"'® Khari w/o Shi , Asla.m Kha^
r/o 591/18. Zakir Nagar, New Delhi,

Ra, j E-ala w/o N, S, Saini ,
r/o WZ-e, Plot No. 79^ Hari Sinah Park.
New Muitan Nagar,New Delhi.

Clamentine Jeremiah w/o Mr. Prin.oe Jeremiah,
r/o GH-13/684, SFS Paschim Vihar , New Delhi.'

Applicant!:

Versus

Govt. of NOT of Delhi through
The Director of Education,
Directorate of Education,
Old Sectt. . Delhi . 6. , . , .Respondents
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OA 862 of 1999

1. Mrs.Madhu Bhatt w/o

^h.Bj C.Bhatt,

Aged 34 yrs.

Post TGT (SST)
School G.G.s.S.S,B-l Block,
Yamuna Vihar, R/o
R/o 6#,Luxmi -^artments,
Sector-9, Rohlni, Eelhi.

f  2.Mrs.AnJu Sharma
Yi/o Sh.Framed Sharma,
Aged 30 years.
Post TGT Hindi

School £.K.V.Sultanpur

o A-1/3-J6,Laurence Road, Eelhi.

3. Mrs. Bhramri BhardwaJ
w/o Sh.Abhlroanyu Bhardwai,
Aged 27 yrs.
Post T.G.t, Natui^al Science.
School G.B.S.^.G Block, Saket,
«/o 295, Laxmi Bai Nagar,
New Delhi .

4. EBrshna Kumari
d/o Sh.RamJi Lai
Aged 23 years,

Post T.G.T(s.s.)
J  School Govt. Secondary School Vijay Park,

Maujpur, Delhi.

Rohini, Delhi-85.

5. Kavi ta
d/o Sh.Tulsi Ram,
Aged 21 yrs.

Post Assistant Teacher,
School S.K.V.Ashok Vihar -II,
N.Delhi.

R/oD-7iB,Yadav Nagar,Sameypur,
Delhi .

I

I
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6. Banwari Lai Sharma s/o
Sh.Radhey Shyam
Aged 25 years.

Post TGT Sanskrit
School G.Co. Ed. (Middle School^.
Sector-20, Rohlni Ebctn. Delhi.-41

R/oShlv Shakti Hanuman Mandir,
Prehladpur Bangar, Delhi-42.

7. Manisha Vashlstha
w/o Sh. Jag dish Chander,
Aged 27 years,
Post T.G.T.Hindi,
School G.G.S.S.S. K Block,
Jahangirpuri

H/o Village Akbarpur,
P.O.Palla, Delhi.-36,

8. Chandrika
w/o Mr.Tfenoj Sharma,
/jged 27 yrs.

Post ffGT

School GO SSS Anandvas, Delhi,
R/o B-55,Prashant Vihar,
Delhi.

9. Neelima Tiv/ari d/o
\  ; Sh.G.P.Tlwari,
J  Aged 28 yrs.

Post T.G.T.Sanskrit.
school S.K.V. Sultanpuri C Block,
R/o A-56,Nevv Multan Nagar, Delhi.

1C). Shabnarri
v/oRajpal
•Age 37 yrs.
Post P.L.I. Hindi,
School V.K.S.K.V. Caryapur, Delhi.

R/o 553, Ishwar Colony,Bawana, Delhi*

11. Poonam Gaur
w/o ftn Nath Bimali,
Aged 28 yrs.
Post PGT(Pol*Science)
school G.B.SSS Shivaji Park,
Shahdra, Delhi.
R/oA-27, Dena Apartments,
i^ctor-l3, Plot no.36,Rohini, Delhi.

■ ^
\
t

(
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10 Meenu Bhalla „u n -life of Shri ? •? (fi+l
^9^ "roil- crEdT ^?'koth icken. Delhi.|fo°nat°S:!j9SrPhi-f-3. Sector-8. Rohini.

13 Aradhana Arora,
vi/o She Vijay Kumar,^ILoI.'goU.'co! EdVSi'.-poithi^^ .

^  r/o 1170, Nlukherjee Nagar, Delhi-9»
14, Manisha Kalra

W/o Rajeev Kalra, (pna.')
S?tool:''GOTt. SL'Ed! Ps'., PoothKalen. Delhi.r/o c-6/10, Miyanwali Nagar, Delhi.

15. Renu Sharma,
w/o Kulbhushan sharsaa, i

^G^'co^Ed^' MS.'oasghara, Todapur,l/o°37/2086? N^'wala: Karol Bagh, New Delhi.
16 Anupama Jain, , t ^ r>d/o Late Sh. AJit Prasad Jam,

Age 30 yrs.. Post-
l/o°rel97D:'G!e;'Arel! rajiuri Garden. New Delhi.

"• w/f shri Sanjay MeWa"^^W/o Snri bdiijdj I * ^ (Natural Science),

slLo^.^GtB'.Ws!, Hari 'NagarTAshram, New Delhi.
18. Namita Abrol

a^e le^vrs ■ P«t! T .G.T. (English).
school: Sarvodya Co. Ed. S.S., Khanpur,
R/o K-90, Kalkaji, New Delhi-19.

19. Renu Chauhan,
Vi/o Shri V.Pa Sinqh, (social Studies),
Age 31 yvsy OS - g*y* gj^ock, Pitam Pura, DeJ-JjJ-^o°°Pkt^i; hIiI4'.4:3. SectoUlD, Rohioi. Delhi.
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20, Sarika '

D/o Shri N.S. Rana

R/o B-24 Parijat Apartments
West Enclave,

Pitampura,
Delhi.

21. Mrs. Arabika sharina
W/D Sh. Pawan Shanua
Age post. TGT

School GBSSS Nangal Thakran
Delhi-39

22. Srnt. Sunitl Nayyar
W/0 SUnil Nayyar
Aged 33 years Post. PGT (Ccniroerce)
School :GGSSS Dlshad Garden
R/D D-ll Jiwan jyoti Apartments Pitam pura Delhi.

3. Me?na Arora,
W/D ved Prakash
Age 40 years POST .TGT (Hindi)

School. S.K.V. Punjabi Bagh
1959 OutraB Line Kindway Camp Delhi

New Delhi.

24. Rishi Bhushan Sharma
S/D Sh, K.C. Sharma

Age; 29 years Post. TGT(Sanskrit)
Schcol. BGSSS Rajnagar IlPalain

R/D W8_5 Gali No. 8 ,Sadh Nagar Palam colony
New Delhi,

25. Meenu Sharma W/D Dhiraj Sharma
Age; 29 years POST. TGT (Sanskrit)

School. G.SSS Sriniwaspuri New Delhi
R/O m Pkt, Dilshad Garden -Delhi-95

26. Anj an Gulati
W/D Sanjay Bathla,
Age: 29 years POgt. Assistant Teacher
School .SKV Mata Sundari Road,
R/) B-68, Double Storyed Raroesh Nagar New Delhi-15.

27. Anita Devi WA* Sh. Gajender Singh

Age* 33 years POST.PGT(^indi)
School. SJCV Hari Nagar Ghanta Ghar

R/D WZ»i01/13,Mohan Nagar ,Pankha Road
Lai>e No. 5, New Delhi-46

28. Hemlata W/o Hari Shankar Kaushik
R/o 255 Deoli, Delhi.

29. Abha Kiran Taneja D/o K.R. Taneja
R/o D-169 Ashok Vihar Delhi.
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Mrti. liuciiJ.Ki

v/o Arun Kumar,:iO.:m.
r&j^|3

Aged 25
PoBt T.G.T.(Engli6^^)f
school S.K.V.H
Sultanpuri, Delhi,

KiSxS■ K'raScpj

:m f.xr

X.:!T-

lVoB/lAB,Brothertood
H Block,Vikaspuri,N.Delhi 1o

s&S>

£t,s'';

t government of N,CtT,-Delhi
Through The lirectora of Education,
lirectorate of Education.
03fld secretriate, Delhi-pA.

OA 780 of 1999

1.

2.

3.

4,

0

5,

6.

7.

Kiran Dabas,
T.G.T.(S.St.),
G.G.S.S.S., Dichaon Kalan,
D/o. Sh.Randhir Singh,
R/o. RZ-G-26, Dharanpura,
Najafgarh, New Delhi - 43.

Rashmi Sahni,
T .G,Ti(Science),
H/o. Vikas Sahni,
R/o. 52, Guru Angad Nagar,
New Delhi - 92,

Promila Bhardwaj,
T.G.T.(Maths),
G .G .S. S. S«, UJwa,G.G.S.S.b,, UJWa,

i

W/o, Yogesh Kumar,
r/o. House No.160,r/o. House No,160,
Bhaiyo Chowk, Village & P.O.,
Mitraw.

Alka Goel,
Asst. Teacher,
S.K.V., Mehrauli, New Delhi-30,
D/o. SheNanakchand Goel,
r/o, 124 A, Mithapur P.O.,
Badarpur, New Delhi - 44.

Sarala Devi,
P.G.T.(Hindi),
G.G.S.S., Bijwasan,
d/o. S^.Ramchander Khatri,
r/o, A-BO, Dharmpura, Najafgarh,
New Delhi - 43.

Seema Rani,
Assitt. Teacher,
S.K.V., West Patel Nagar,
d/o. Sh.Jagdish Chander,
r/o. 257. Kacchatihar,
New Delhi - 18.

Raj Bala, T Ca T c
G.G.S.S.S., No—3,
Najafgarh,
D/o. Sh.Naraln Singh,
R/o. WZ-8, Flat No-79,
Hari Singh Park,
Hew Muttan Nagar,
New Delhi - 56.

/
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8. Seema Sharma ^

"  TGT (SST)

^^^1 Sarvodaya Kanya Vidyala 'O* Block Mangolpuri,
New Delhi.

R/o JP-114, Maurya Enclave, Pitampura,
New Delhi-32,

9. Meenu

D/0 Shri H.R.L. Nanda

R/O B-1/548 Janakpuri,
New Delhi-58.

10. Sangeeta Rani
D/o Shri S.P, Sharma_
R/o RA-102A, Dharmpura, '
Najafgarh, New Delhi-43,

11. Mahesh Pareek

S/o Shri K.C. Pareek

R/o 32 Maidan Garhi,

Nai Basti, New Delhi-68.

12. Pramod Kumar Madeshic

S/o Shri Ram Madeshic

New Delhi-12.

13. Ginni Chaudhary,
W/o Sanjay Chaudhary
R/o 1/219/2 Sadar Bazar

Delhi Cantt.lO.

14. Dharm Chand Sharma

S/o Shri Mathra Dass

R/o Sector VII/1094
R.K. Puram,

New Delhi.

15. Indu

D/o Shri Madan Singh
R/o B-f, Quarter-2, T-4,

C.R.P.F.

L
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Ushs Rsniy
F .G.T.(Hindi),
G.G.S.S.S., Najafgarh No,2,
D/o, Sh.Tej Pal Singh,
R/o. G-3/2, Polic§ Colony,
A

17e- ^jesh Kumar,
P.G.T• (Slcto ), G.B.S.SoS,,
Chh awla,
S/o. Sh.Hukam Singh,
r/oo B~111, Ramapark,
Uttam Nagar, New Delhi - 59,

18, MrscNeema Tiwari,
T.G.T.(Hindi), G.G.S.S.S,,
Sarojini Nagar, New Delhi,,
VV/o. Tiwari,
R/o. F-2961, Netaji Nagar,
New Delhi,

19. Meenakshi Thakur,
T.G.T.( N.SC.),
G.B.M.S,, Begumpur,
D/o, Si.Balram Singh Thakur,
R/o. ER-23, Inderpuri,
New Delhi -110 004,

Neeru Sharma,
T .G. T. (N. Sc e),
G.B.S.S.S., Khujala No-1,
D/o. Si.J.D.Sharma,
R/oo F/152A, Vishnu Garden,
New Delhi - IB,

1

21, Poonam Kumari,
T.G.T.(English),
S.G.S.S.S., Begumpur,
0/o. Si.Satya Kumar,
R/o. 125-N, Sector-IV,
Pushvihar, New Delhi - 17,

22, Meenu Girdhar,
P,G.T,(Hindi), G.B.S.S.S,,
Laxmi Bai Nagar,
D/o, Sh.S.P.Sehgal,
R/o, G~4, N.D.S.E.y
Part-II, New Delhi - 49,

23, Laxmi Devi,
T.G.T.(Hindi),
G.B.S.S.S,, Laxmi Nagar,
Vif/o, Si.H.S.Rawat,
R/o. 102, D.D. A, Flats,
Mansarover Park, Shaddara.

Contd,



tr

^

\

24o Anita Sharma,
T.G.T.(English),
G(G oS*SaS« ,
Badarpur No-I,
D/o. Sh.Shyam Sunder,
R/o. HR 18/b

25. '^'anita Kumar,
P.G.T.(Pol.Science),
G.B.S.S.S., Rajnagar-II,
D/o. Sh.Ramkishan, _
R/o. House No—128, Pocket A—III,
Sector - V, Rohini.

26. Shashi Bala,
T.G.T.(Hindi), G.G.S.S.S.,
Begampur,

B/o. Sh.S.L.Tokas,
R/o. 401 , Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi — 67.

27. Mridula, ^ ^ ^
T.G.T.(Hindi), G.B.S.S.S.,
Palam
D/o. Sh.Onkar Nath Kalia,
R/o. A-I A Chankya Place,
Pankha Road, Delhi.

28. Karuna^Sharma, „ „ ̂  „
I.G.T.(English), G.B.S.S.,
H 3 S ̂ 9 ̂ y
W/oo Sh.Manoj Kumar 3iarma,
r/o. S-2, Par am
Uttam Nagar, New Delhi - 59.

29. Abdul Han»ed,
T.G.T.(English),
G.B.S.S.S., Ghitcrni,
S/o. Sh.Abdur Rasheed,
R/o. 299, Street No- IV,
Zakirnagar, New Delhi - 25.

30, Urraila,
p.G.T.vHistory),GlCo-Ed.
5.S.S., Pandwala Kalan/
W/o, Sh.Dilbagh Singh,
r/o. E-I, Nawada Housing Conplex,
Delhi.
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31.

32.

33,

34,
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35.

Geeta Rawat,
T.G.T.(N.Science)»
G.B.S.S.S., Hastal,
D/o. Sh.Manwar Singh,
R/o. RZ-726/A, Purannagar,
Palam Colony, New Delhi.

anakuntla Devi,
p.G.T.(Hindi), ^ i r.
S K.V.Co-Ed, Mundela Kalan,
H/o. Sh.BalJit^Slngh,
r/o. 152 A, Todexmal Colony,
Najafgarho

Mrs.Mukesh Chilian,
P,G.T.CHinc#f)» G.G.S.S.5,,
Sarojini Nagar,
W/o. Upemder Chilian,
B/o Mukesh Dhillan, Flat No-42,
Paitap Chawk, Delhi Court - 10.

S.K.V.No-2,

Sagarpur,

S/o. ShoChara Singh,
R/o. J/B-14-C., L.I.G.,
Flats, Maya Purl - 64.

?^!?.ratSt5, S.K.V.No-1,
o/or^^Blasant ! I,

B_500, Avantika, Sector ! x»
Rohini, Celhi - 85.

36. Ram Gopal c c s.,T.G.T.(Hindi), G.B.S.S.S.,
Karampura,

s/o. S.C.Sharma,
r/o. House No-202,
C/S.Welcome Phase-lli»

37. Anupama Goel, ^ c c q
T.G.T.(English), G.G.S.S.S.,
Kidwai Nagar, No:2,
New Delhi.,
D/o. Sh.A.K.Goel,
r/o. G-2389, Netaji Nagar,
New Delhi^ - 23.
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38; As ha Raiii
d / Q S !"i t ■■ i D. P: Y a d a y
resident of House No, A'i ,
Dau.lat Pur ,
Na iaf ga i h ,
Mew Del !ii ;

CM

.. . . Applicants

Ver s us

Govt, of N.C.T, of Delhi

through the Director of Education.
D i r oo tor a. te o f E duca t i ori
01 d Secr etar i r .
■Ua I t | i

. . . . Respondents

'  counsel for applicantsin OA-75'i/c)q,8 ///99. 89 A/99,. 908/99, 953/99, 1316/^9.

Sh. S.K.Sinha, counsel for applicantsin n/i-77P/qq
7 8 0 / 9 9, ! 2 A 6 / 9 9

Sht i K.P.Dohare, counsel for applicants in OA. 787/99,
Shri M.K.Gupta, counsel for applicant in riA 141.5/qg
998/99, 898/99, 862/99, 830/99.

Shri Deepak Bhardwaj, with Shri Bhaskar Bhardwaj,
counsel for applicant in OA 81 1/99, 1031/99, 1033/99
Ms Raman Oberoi, counsel for applicant in O.A 965/99

Sh, P. s. Mahendru pro.xy for Sh. D, S. Mahendr u, r^oun^^®!
tor applicant in OA 1017/99

Sht i. San jay Sharawat, counsel for appli'^ant" in ha
1 020/99 ill

Shri Surat Singl! counsel for applicant in OA 1318/99
App 1 ican t i n person in O.A 801 /99

S h r I V i j a y Pan d i t a,
counsel for respondents in all the OAs.

ORDER

by Hon ble Shri Kuldip Singh, Member (J)

' ' Since all the OAs involve common points of law
and facts, we are disposing of the above referred OAs by
t h i 3 c '.a m m o n 11 r d e r .

Brief fact of the case is that Govt. of

N.C.T.of "Delhi had a number ofvacancies of Teachers in
different categories in the various schools. Since there



was a shortage of regular Teachers the Govt, of
Oft I !■, ; applica
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of

nts on ad hoc basis and that too
for short periods. The said short term appointments wer
supposed to be automaticaliy terminated on the expiry of
Uie peisiod specified in the appointment letters despite
' lie ract that posts remained vacant even after the
termination of teachers appointed on ad hoc basis,

rn these OAs applicants have challenged that the
term contracts of service are unjust,

'n:conscionable and against the very letter and spirit of
the Co!!s t .11u t i(,*ri .

VS "■ "f the cases the applioants^ appointment
was to lapse hy efflux of ti„,„ 31 ,3, ,955 on» or
►wo oases time period was to lapse on 30,4. 1999.
Apniicante being threatened with the situation had rushed
to this Tribunal for oontinuatlon of their seryices and
seeking a stay order that their services may not be
t e r vn i n 551 e d,

petitions were contested and justification
fo! appointing teachers for short term on ad hoc basis
has been given by the respondents in their reply. it was

-c. ...cd that the decision was taken up by the Government
December, 1998 not to fill up any further posts on

tract basis any more as the posts will be filled up on
!egular basis from the candidates selected by the Delhi
subordinate Staff Selection Board (hereinafter referred
to as DSSSB) , It is further stated that it is the
admit! 1 sti dtive function of Government to look into the
Interest of the students as well as the necessity from
time to time.

I  i I

OfU
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•/ho
■•■cing pleaded that the oandidc

5!re being employed on contr^nf- ,
^ - - -■ c5w 1 ̂  sccGptsd ^'hp

appoi ntrnent on oonn u
knowing fully well the

eoiioequeiu-o , \ i-
^  ' »oine, riiiio and again the NerrhleSu»re,„e Count had held that negularlsation of hach-do^n

- e„,pne,„issihle and the Tnitnonals-nJ Loui ts ure not to interfere with the interim
■2! rangernen t pinH not--car

appointed to the post as
top-gap arrangement cannm- oiaim ri ̂  u

-aim the benefi f" Qf
'X)i. tin nance in servino iv->w-inn ^ii.„/ing been appointed on
r e g u 1 a r hp s i .

Rejoinder to the counter affidavits have also
been filed by Kk

f e-i. let a Led the stand taken by t
0 A S ;

PPlicants in which they have
• iiern in tfieir i*espectiv«

®' the learned counsel for the
parties and perused the material on record.

fort considering the rival contentions of the
parties. we may mention at this stage that when this
bunch of cases «as filed prior to that another group of

.lK.r.. who !)ad filed a similar apniication before this
Ti ibunal and since those teachers had been able to reach
this Triubunal before the expiry of the contract period

ihterim order was passed in their oases ahd
stsfisdiuo was directed to be maintained, in the present

of applications, the applicants could not approach
the Tribuna] hcfr-iro ihfb> oynir- ,, xn-f- •r ,. tne e.ypiry o1 their contract period.
Moreover. irnmodlntely after the evpi,, ^heir contract
perylod there were vacations in the Tribunal from 22„d



March to 1st April, 1999 so these set of petitiofT^s

could appraoch the Tribunal only after the vacations. In

these cases also an interim order was passed in the

t o 11 o w i! I ci t e I (!! s ;■

Also issue a sfiort fiotice on tlie question

o 1 i n teI~ ,!.rn r e 1 iet, r e tu.i* na b 1 e on 12.04, 1999,

l iil then, as c>n interim measure, status quo

in respect of the applicant as on today be

ffla. i !i ta i. n e d,

V/

■  ' Sinoe this order in the nature of interim

measure was passed after these applicants have ceased to

be in efriployfnen t with the respondents so they are

claiming pa!~ity with those teachers wOio had obtained an

order (.d' similar nature before expiry of their term i.e.

before 31 ,3, 1999.

•  ' ' During tlie cour se of ttieir arguments. the
learned counsel for the applicants submittred that these

present applicants are also similarly situated applicants

as the applicants were placed in the earlier set of OAs

which was decided on ?,5.99(Veena Anand 8. Ors. vs.

Govt, of NCT of Delh Ors with connected O.As) by

another Bencfr of this Tr ibunal wherein the following

reliefs were granted to the applicants/teachers and their

OAs were disposed of in terms of the following directions

given by the Bench of the Tribunal:
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)  Applicants shall be allowed to

continue in the present posts till

reguia! candidates duly selected bv

nSSSB/or appr opr a i t.e a. u t hor i t y a re

an?'!::.'i I a t'I e to replace t!'ie applicants.

( B ) TI"! o se s e 1 e c t e d r e g u 1 a r 1 y s f i all f' i r s t

be posted in the existing vacant

positions and only if enough vacsant

p o s t s a r e n o t a v a i 1 a b 1 e, they s fi o u 1 d

be ported againsi: the posts held by

ad !ioc appoinjtees, Replacement of

tfie latter sstiould be on the

p r i i'l c 1 p 1 e o f 1 a s t ccune f i r s t gcc

Those so displaced should be

a cc o 11! n 1' j da ted i n vacancies that may

be eXisting in otfier distri,cts,

(C) Tlie ad hoc appointees shall be paid

mini in urn pay in the pay scale of

regular teacliers plus DA in tersms

of law laid down by Hc>n ble Supreme

Court in the case of Daily Rated

Casual Labourer Vs. IJOI & Ors,

(!988 ( I )SCC 122),

(D) No ad hoc appointee shall be

replaced by any newly appointed ad

hoc employee.

(R ) Tliose of the applicants who have

applied or may apply for regular

selection, necessary relaxation in
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age shall be given to the evtent of

pel lod of service put in by

ti l em.

H" ) There shall be no

c o'i n . "

order as tc

Learned counsel appearing on behalf of the

applicants submitted that since the present applicants

are also similarly placed as the applicants in the case

of Veen3 Anand a Ors, (supra), they are also entitled to

the similar relief as granted to them. Learned counsel

also submitted tfiat the applicants who were, during the

intervening period, not in service that does not affect

the merit of their case and they can also be directed to

be allowed to coiitinue in their respective posts as the

applicants iti ttie above referred judgement.

'3. To support their contentions learned counsel for

applicants also relied upon the judgement of Hon'ble

Supreme Court in the case of Girdhari Lai vs. Union of

Iiidia which also starts with the following paragraph:

"There is no dispute that the appellant

Girdhari Lai would be entitled to the

benefit of the judgement of the Tribunal

ii! OA No. 319/85 decided on .ZA. 09. 1989?

in Balwant Singh Si Orfs. vs. Union of

India if he too was a party therein,

since his claim is identical to that of

the a p p ] .1 c a n t s t l i e i ■ e i n . T li e rri a i n

challenge on behalf of the Union of India

to Girdhari Lai s claim is that he did
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not join ss a party in that matter and he

nioved tfie applicant for grant of the same

benefit after that decision in 1989j

tia.Ving retired earlier".

After mentioniong the facts the Honble Supreme
.boMi't observed as hollows:

"fUt is appropriate that the Union of

India treat all such persons alike and to

grant thern the same benefit instead of

driving each one of them to litigation in

the course of which the Union of India

tt.-elf IS required to spend considerable

p u b 1 i c m o n e y'

Counsel appearing for applicants also submitted
that since it has corne during the proceedings before the
hon ble High Court, that at present there are 4000

vacancies and DSSSB is also making exercise to fill up
those vacancies by a regular manner, till such time the

vacancies are filled up on regular basis,applicants may
be allowed to continue in their respective posts,

16, Counsel for respondents rebutted the arguments
of the counsel for applicants and submitted that in this

manner the applicants would claim continunity and then

they will claim a right to post which will ultimately
lead to entry through back door. He fur the submitted

that the pesent applicants cannot claim continunity in
seivice aftei expiry of their term specified in their

respective appointment letters and as such these OAs
S fl OIJ ] C.j t) d 1 S !Tl 3 0 f'j
—  r.

-.4
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I  ? ' are of' the considered opini,on thatv^tlfe

CO!I'te!!"(..ion of respondents counsel has no merit and the

pi'eserit set of applicarsts are fully covered with the

iudrjernen t giveii by tf'ie co-ordina te Bench of tliis Tribiinal

ii! Veena Anarnd s case (supra f . In this regard we may

also ifientio!i that wl'ien the inteiin order was granted in

the '.'.'ase of Veeiia Ai!a.nd ('supu'a)) ti'ie resporidents had filed

a  Writ Petitiori befoe the Higf'i Court of Delhi for

'v'accstion of tlie stay, and the High Court liad taken a view

that the stay granted was an innocuous one because

r cs pol l den ts- were given lib€>rty to fill up tfie vacancies

througt'! regular process i,e, after due selection by the

DSSSB o!' by any a.p'propriate authority to replace the ad

hoc teachers, The High Court of Delhi was informed that

the vacancies liad arisen to the number of AOOO as on

8,A,1999 so the High Court was of the 'view that

pf 1 rna - f a i ce tiiet e was a need to continue the services of

the respondents (applicants in the OAs) or some of them

who were still continuing there for the time being.

18. During the course of arguments, we were ralso

informed that exams for various categories have been held

very recently by the DSSSB. Since there are a large

number of candidates, result of the same within a short

span of time cannot be accepted. In these circumstances,

we find that tl'ie applicants in the present set of OAs

who just could not approach the Tribunal because of its

\/acations sliould not be denied the relief granted to

their colleagues in. the earlier set of OAs in Veena Anand

% Ors. (supra) atid if we peruse tfie earlier order passed

il l the above reffered judgement by a Co—ordinate Bencf't of

th.i s Iriburral we find that tliere is no dispute about the

•'
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facts of the present set of OAs which are iden tVgaJ/'with

the facts of the earlier set of OAs which was decided by

the Co-ordinate Bench of this Tribunal. The present

applicants are, tfierefore, also entitled to the same

I elief as grafited to the applicaivts in ati earlier set of

OAs.

'  In view of what has been discussed above,

we allow these OAs with the similar directions as given

in Veena Anand's case (supra).

(A) Applicants shall be re-erigaged on

the present posts forthwith till

regular candidates duly selected by

DSSSB/or appropr iate authority are

available to replace the applicair ts.

(B) Those selected regularly shall first

be posted in the existing vacant

positions and oi i ).y if eriougii vacant

p o s t s are n o t a v a i1a b1e, t f i e y s fi o u1d

be posted against tfie posts held by

ad hoc appointees. Replacement of

the latter sliould be on the

priiiciple of last come fir'st go.

Those so displaced should be

accommodated in vacancies that may

be existing in c>ther districts.

(C) The ad hoc appointees shall be paid

mini.mum pay iu tlie pay scale of

regular teachei s plus DA in tersms

o1 law ,1 a i d d o w ri b y [■! o r i L) 1 e S i r ^ > r* rn e

K\a-



'■ i<N^O
t  i r, the case of

h c! s!..(a 1 Labourer \/<^

M 988 ( ! ) sec )77 )

Daily Rated

UOI St Ors,

'K,c appointee shall be
'  -n-laced by any newly appointed ad
hoc; emplciyee,

/

Those of the applicants who have
applied or may apply for regular
selection. necessary relaxation in
■sge shall be given to the extent of
the period of service put in by
hhem.

70 The above direc

period of c

a copy of this order,

within a period of one month fro-H

tions should be complied
wi th

ri the date of receipt
of

21 , There shall be no order-
as to costs.

(kuldip sIngh)'
member (j)

naresh/

^  ̂
(  S. R. ADIGF )

VICE CHAIRMAN (A)

Court Ojfccv:
Ciiiifruj Adnriuisfrs,!,'.; iribuaiij

fi'iiM'ipal C' . -.ti
FajjoTo.;
Copernicu,- .». ,

Dc-lt:


